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The Minister of Communi-
cations l(’iﬂ'l“ Raj ﬂah:dnr): Yes.

Railway Staff Quarters

.307. Shri D. C. Sharma: Will the
Minister of Rajlways be plegsed 1o

state :

(@) the number of Railway Guards
on the Northern Railway who have
been allotted  quarters upto the 31st
July, 1955; and

(b) The number of such employees
who have not been provided residential
accommodatjon ?

The Deputy Minister of Railways
and Transport (Shri Alagessn): (a)
1002.

(®) 749

Indisa Shipping Teoanags

s, {ShrlD.C. Sharma: ;
EL Dr, Rem Bubhag Singh:

Will the Minister of Twansport be
pleased to state:

(a) the total tonnage of Indian ships
ping in the overseas shipping (com-
pany-wise) ;

(b) the total increase in this tonnage
during the last three years;

(c) whether it is considered suffi-
cient to cope with the needs of the overseas
trade; and

(d) if not, the extent of increase needed
and the steps being taken in the matter ?

The Deputy Minister of Railways
and Transport (Shri Alagesan): (a) A
statement pvin%thc required information
;5 nppiendcd. [See Appendix V, annexure

0. 13).

(b) About 40,000 gross registered tons.
(¢) No.

(d) No precise estimate of the shipping
requirements of the country has been made.
But the Reconstruction Policy Sub-Com-
mittee on Shipping estimated in 1947
that a target of 2 million Gross Registered
tons of shipping would enable Indian
Shipping to cater for the entire coastal
trade and a recasonable share of the near
and distant trades. Out of these 2 million
tons, about 4,lso.ooo tons may be required
for the coastal and adjacent trades and the
remainder for the overseas trades.

Shipping is in the private sector and the
initiative for acquisition and expansion
of tonnage rests, therefore, primarily on
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the Indian shipping companies themselves.
The following are, however, some of the
important steps taken (l):r‘y the Government
to increase the tonnage of Indian Shipping
in the overseas trades :—

(1) The Eastern Shipping Corporation
Ltd., in which tﬁ:s Govrggnment
holds the majority shares and con-
trolling intercst, has been set up
for acquisition of tonnage and opera-
tion in the overseas trades;

(2) Loans are being granted to Indian
shippi companics at congessional
rates of interest for acquiring to-
nnage.

(3) Further programmes for expansion
of shipping in the oversess trades
under the Second Five Year Plan are
under consideration.

(4) Proposal for setting up a second
shipping corporation mainly for ope-
ration in tramp trades is also under
consideration.

Delhi Road Transport Service

10, Shri Dhabi: Will the Minister
of Transport be plcased to state :

(8) the numbers of break-downs and
“missing trips” of the Delhi Road Trans-
port Service buses during the months
of April, May and June, 1955; and

(b) what improvements, if any, there
have been in these matters, as compared
with the previous three months ?

Th Minist f Rail
and a"l'runnep:?rt (Sh.ﬂer Ahmao - ;-(?)

April May June Total
1955 1955 1955

Number of
Breakdowns. 385 400 339 1,124

Number of
trips missed.  9,§71 10,399 9,468 29,438

(b) The number of breakdowns and the
number of trips missed during April to
June 1955 has decreased by 348 and 5,929
respectively as oomt%arod with the pre-
vious three months.

Ant-T.B, Drug

31X. Shri Dhabi: Will the Minister
of Health be plcased to state:

(8) whether it is a fact that in U.S.A.
a medicine, called Strepto-hydrazid, hss
recently been discovered far the effective
treatment of Pulmonary Tuberculosis;

an

(b) if so, whether Government have
taken or propose to take steps to see
that this medicine is made available to
T.B. patients in this country ?
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The Deputy Minister of Health
(Shrimati a.m...um: (a) “Stre-
ptohydrazid’ has been in use in the U.S.A.
for sometime for the treatment of Pul-
monary  Tuberculosis.

(b) This drug has been available in the
market since 1953.
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Coal Mines Provident Fund

314 Shri Ibrahim : Will the Minister
of Labour be pleased to state:

(a) the total annual collection of the
Coal Mines Provident Fund in Bihar;

(b) the total amount now in the Fund;

. (c) 'how manyjpersons arc contribut-
ingtoit;and

(d) the number of dead accounts?

The Deputy Minister of Labour
(Shri Abid Ali): Presumably the Hon'ble
member is rcferring to the Coal Mines
Provident Fund which has headquarters
in Bihar. The figures are —

(a) About Rs. 66 lakhs.

(b) About Rs. 466 lakhs on the 30th
June, 1955.

(c) About 3-2 lakhs.
(d) About 66,000.

Central Research Institute, Kasauli

316* Dr. Satyawadi : Will the Minis-
ter of Health be pleased to state :

(8) whether it is a fact that Class
1V staff of the Central Research Inati-
tute, Kasauli and other such institutes
of the Central Government are provided
medical facilities ;

fb) if so, the nature thereof ;

(¢) since when this scheme has been
in operation ;

(d) the annual expendirure on this
scheme so far since the year 1945; and

() the number of persons benefited
therefrom ?

The Deputy Minister of Health
(Shrimati Chandrasekhar): (a) Yes.

(b) All Class IV employees of the Cen-
tral Research Institute, Kasauli and other
Central Government institutes located
outside Delhi are entitled to free medical
attendance and treatment under the Cen-
tral Services (Medical Artendance) Rules,
1044. The Class IV employees of the Ins-
titutes situated in Delhi and New Delhi
are provided with medical facilities under
the Contributory Health Service Scheme.

(c) Since 1st January, 1944,





